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MR. DEPUTY CHAIRMAN: Nothing will go on record. .. (Interruptions ).. He is asking the

Government, not to you.
Ragging in Kirori Mal College, Delhi

SHRI SANTOSH BAGROD 1A (Rajasthan): Sir, it is very sad that a young student, namely,
Ashutosh, who was admitted in Kirori Mal College, Delhi, itself —he was a fresher — was called
by his two seniors, Hani Mohammad of B. Sc. (Physical Science) and Akshay Chaudhary of B,
Sc. (Computer Science) in their room and ragged him at 7.30 p.m., vesterday. He informed
the Warden, and he, in turn, informed the Principal. Sir, under the law, the Principal was
obliged to inform the Police immediately. But, so far, no information has been received by the
Police authorities, particularly, the police authorities of the Morth District. The local police
authorities also said that there was no information about the incident. Sir, if, despite our passing
the law, despite the assurance given by the Minister, such things are happening in Delhi itself,
then, it is a very serious matter. It should be taken care of. | will request the Government of

India to look into it seriously.

MR. DEPUTY CHAIRMANM: Mow, there are seven notices on the issue of Bundelkhand in the
Zero Hour. | am allowing one Member from the Party and two other Members. This matter
relates to two States; one is Madhya Pradesh, and the other is Uttar Pradesh. So, three
Members will be participating and the rest will associate themselves with it. Shri Satish Chandra

Misra.

Reported constitution of Bundelkhand Development Authority
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